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(d) to (). Actual cost of the flat will bo

worked out only afler completion of the
work.

Maiatensace of Goverameat Residentia)
Accommodation in Delbl

3154. SHRI MANOHAR LAL SAINI:
Will the Minister of WORKS AND HOUS-

ING be pleased to state ¢

(a) whether Government owned residen-
tial accommodations ina Delhi are not main-
tained properly by the three wings of the
Central Public Works Department ;

(b) if 50, the steps Government propose
to take to ensure their proper maintenance

(c) the amount of rent received by
Government from the residential accommo-
dations and the amoumt spent on their
raaintenance ;

(d) whether ceiling fans provided in the
residential accommodations have not been
serviced/oiled and consequently they cither
do pot work properly or give disturbiog
sound : and

(e) if 30, the steps Government propose
to take to ensure limely scrvicing/oiling of
the faos and also the peinting of fans and
electrical fittings once o two years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF):
(s) snd (b). The Goveroment owned
residential accommodation in Deilhi is being
maintained properly as per the maintenance
po:ms and funds limitations.

(c) Ao amount of Rs. 600.28 lakhs was
recoverable during the yesr 1983-84 oo
account of rent ctc. for residential Govern-
ment accommodation. This amount does
oot include the amount recoverable on
account of rent etc. in respect of residential
Governmert accommodation placed at the
disposal of various Departments of Central/
Siate Governments and other organisation.

An amovunt of Rs. 893.23 lakhs has been
spent on maintenancei (Civil/Ele./Horti.)
during 1983-84.
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(d) and (¢). The ceiling fans provided in
the residential accommodation are periodi-
cally serviced and olled to keep them in
working condition. Painting of fans and
electrical fttings is also normally carried
out once in two years.

Setting up of Industries for Processiag
Marioe Fish Ia Sunderban Reglon

3155, SHRI NIRMAL SINHA : Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether Government propose to setup
industries at Nawhhane/Kakdwip/Mathurs-
pur/Patharpratima in Sunderban region
for processing marioe fishes for trade and
maoufacture of poultry {ood from the non-
cdible small fishes and prawns and other
abundaotly avaitable and wasted Oshes ; and

(b) if so, the details of the scheme and
when it will be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTURE
(SHRI YOOGENDRA MAKWANA):
(s) No, Sir.

(b) Does not arise.
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